
4,,NATIONAL COMPAI.IY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

Present:

C.S.P. No. 163 / (MAHI / 2017

SHRI V. NALLASENAPATHY
MEMBER (T)

SHR] B,S,V. PRAhASH KUMAR
MEMBER (J)

AT'TENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIoNAL COMPAI.IY LAW TRIBUNAI ON 17.07.2017

NAME OF THE PARTIES: M/s. V N Films Pvt. Ltd

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of t}re Companies Act 2O13.

S. No NAME DESIGNATION SIGNATURE

ORDER

CSP No. 162/230-23ZNCLT/MB/MAW2017
CSP No. 153/230-23ZNCLT/MB/MAH/20u
CSP No. 1641230-23ZNCLT/MB/MAH/2017

V. NALLASENAPATHY
Member (Technical)

At request of the Applicant Counsel, list this matter on 09.08.2017.

sd/- ' sd/-
B.S.V. PRAKASH KUMAR
Member (Judici.rl)

CoR,AM:


